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information asked for is, however, being
collected from them and will be laid on
the Table of the House in due course.
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West German T:chnlcnl Assistance
*258 { Shri S.C. Samanta:
" L Shri Shree Narayan Das:

Will the Minister of Education
be pleased to state:

(a) the nature of Technical Assist-
ance offered bf' the Government of the
Federal Republic of Germany during the
Prime Minister’s visit to that country
in July, 1956 ;

(b) whether the terms of scholar-
ships offsred by West G:rmany to Indian
studznts for t2:1aical training there have
since been finalised ;

(c) if so, the numbsr of studsnts J se-
lected already ; and

(d) the number of applications received
for these scholarships?

The uty Minister of Education
g:r. M. Das): (a) The Federal

vernment of West Germany have off-
ered assistance in the establishment of
a technological 1nstitute in India. Several
offers of scholarshi%n totalling 812 for the
training of Indians have also been received
from the Federal Government and orher
Organizations 1n  Germany.

(b) Not yet.
(¢) and (d). Do not arfse at this stage.
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Shri S. C. Samanta : MayI know who
sclect these students for enjoying these
scholarships ?

Dr. M. M. Das : The details of these
scholarships have yet to be determined.

Shri S. C. Samanta: May [ know
whether the External Affairs Ministry and
the Education Ministry will form a joint
selection body ?

Dr. M. M. Das: That would bé de-
termined afterwards. The present posi~
tion, I may explain to the hon. Member.
The Prime Minister accepted the offers
that had been made by the German Fed-
eral Government and some other insti-
tutions in Germany and suggested that
a German Technical Mission may come
to India and discuss the various details
of the institute which may be set up and
the scholarships. That Technical Mission
has come and discussion 1s going on bet-
ween the German Technical Mission and
the Sponsoring Committee that has been
set up by the Government of India.

Shri S, C. Samanta: May I know
whether advertisements are duly made
before calling the candidates to apply?

Dr. M. M. Das: That is generally
done. But, so fll: as these scholarships
are concerned, it is too premature now.

Shri T. S. A. Chettiar : Is there any
proposal to us: the tecanical assistance for
the establishment of one of the higher
technical institutes in ~ India?

Dr. M. M. Das: Yes, Sir.

Shri T. S. A. Chettiar : If so, in what
region ?

Dr. M. M. Dass : The region is yet to
be determined.

Shri Keshavaiengar: May we know
the courses for which the selection will
be made ?

Dr. M. M. Das: I have said that the
German Technical Mission has arrived
and discussions are taking place between
the Technical Mission and the Sponsor-
ing Committee set up by the Government
of India.

Primary Teachers

+
Shri Gidwani:
Shri N. B. Chowdhury:
Shri D. C. Sharma:
*289. { Shri Shivananjappa:
i Shri Shree Narayan Das:
Shri A. K. Gopalan:
Shri A. M. Thomas:

Will the Minister of Education be
pleased to state:

(a) how far the States have respon-
ded to the request of Government to fix
the minimum remuneration of Primary
school teachers; and

(b) the amount of grnnts Governmena
propose to give to the States in this regard
during the financial year 1956-57?
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The Deputy Minister of Education
(Dr. K. L. Shrimall): (a) The Govern-
ments of 15 States (Andhra, Assam, Bihar,
Hyderabad, Madras, Orissa, Punjab, Travane
core-Cochin, West Bengal,  Saurashtra,
Bo ibay, Bhopal, Madhya Bharat, Madhya
Pradesh and Vindhya Pradesh) agreed to
increase salary scales.

. (b) The Government of India will bear
in 1956-57 50% of the additional expendi-
ture involved.

Shri Gidwani: What will be the
scales ?

Dr. K. L. Shrimali: The grades will
differ from State to State. We had sugges-
ted that the minimum salary for an untrained
teacher should be Rs. 40 and for a trained
teacher Rs. so. But, the grades differ from
State to State. They have to take into
account the local conditions.

Shri Gidwani: May 1 know whether
any minimum salary has been fixed ?

Dr. K. L. Shrimali: As I said, we
had recommended. We cannot fix the pay
scales for the State Governments. We
had made recommendations. Most of
the State Governments have accepted, ex-
cept two or three: Andhra,—— Bihar,
Orissa and U.P. where the minimum
is still lower than Rs. 40/-.

Shri A. M. Thomas: The hon.
Minister mentioned Travancore-Cochin as
o'e of the States which have accepted the
recommendation. But, my information
is that that Government has not acted on the
recommendation of the Central Government
and increased the salary to the minimum
that had been fixed by the Central Govern-
ment. May I enquir: what is the difficulty
in accepting the recommendation of the
Central Government especially when Tra-
vancore-Cochin is under the control of the
Central Government now ?

Dr. K. L. Shrimali: The position is
this. We have said that we will meet only
50 per cent of the increased expenditure,
‘The remaining 5o per cent is to be found
by the State Governments. If the State
Governments have not been able to raise
addittonal resources or make the necessary
internal adjustments, naturally they ca-not
accept the recommendations of the Central
Government.

Shri K. P. Tripathi: May I know
why the Government suggested that the
minimum should be Rs. 40 while even five
years ago or even earlier the Pay Commi-
ssion said that the minimum salary skould be
at Jleast Rs. 55?2

Dr. K. L. Shrimali: We have to take
into account the acutal conditions as they
prevail. Even now, in spite of our efforts,
we have not been able to raise it to Rs, 4o.

Shri Sadhan Gupta: May I know
whether this sum of Rs. 40 or so is inclusive
of all allowances and if not, what allowances
are envisaged ? ‘
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Dr. K. L. Shrimali: No, Sir. It 1®
not inclusive of allowances. It is the basi€
sal

Shri Sadhan Gupta: What are the
allowances envisaged ?

Mr. Speaker: There are other
allowances.

Shri Ramachandra Reddi: What is
the additional expe diture in increasing
the scales of pay?

Dr. K. L. Shrimali: The total ex-
Endxturc, it is estimted, will come to

. 3 crores which the Central Govern
ment will have to contribute.

Shrimati Kamlendu Mati Shah:
Is this sum of Rs. 40 per month exclusive
of the hill allowance in a place like the
Tehri-Garhwal State ?

Dr. K. L. Shrimatit This sum of
Rs. 40 is the basic salary. It encludes allow-
ances. '

Cement Distribution
+

260, J Shri Ram Krishan:
* \ Pandit D. N, Tiwary:

Will the Minister of Heavy Industries
be pleased to state:

(a) whether there has been any im-
provement in the proper distribution of
cement since Government took over the
cement business;

(b) whether it is a fact that the free-
sale (at gate) of cement upto a certain Jimit
enjoyed by cement manufacturers has been
stopped: and

(c) if so, (1) the reasons thereof and
(2) the quantity of ccment thus released
for public sale?

The Minister of Heavy Industries
(Shri M. M. Shah): (a) Yes, Sir.

() Yes, Sir.

(c) (1) In the interest of proper control
over distzibution, sale of cement without
permits at the. gate of cement factories has
been stopped; (2) even before the stoppage
of this practice, gate sales were limited to a
very few factories, and the quantities thus
saved, though smal'l have gone into the Gen-
eral Allocations.

Shri Ram Krishan: May I know
whether the Government propose to abolish
the presen: agency system of producer?

Shri M. M. Shah: It has already been
taken over by the State Trading Corporation,
g'h'?' are working only as agents of the

LT, C.

Shri K. P. Tripathi: May I know whe-
ther the State of Assam has been included in
the pool system or it is still  excluded?





